
Date : 29/10/2025

Vs.

1252/15

STATE DINESH SHOKEEN

Vs.

7466/18

STATE JAI PRAKASH

2

Vs.

859/19

LOKESH POPLI SUNITA POPLI

Vs.

3885/24

VINTAGE CREDIT & LEASING RAJAN

Vs.

10722/24

AWADH SAHU COOP URBAN TC SOCIETY AMIT KUMAR

Vs.

5825/24

HDFC BANK SARITA LOHANI

Vs.

450/24

CANARA BANK KAMAL KAPOOR

Vs.

116/17

STATE ARUN JAIN

Cause List for Mediation Centre

Dr. Renu Aggarwal, AdvocateMediator :

Ms. Amita Goyal, AdvocateMediator :

2508M11238

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2508M11169

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2507M07585

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 AM

2508M09580

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2508M09848

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2508M09888

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 AM

2509M12602

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2509M13179

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Komal Garg, DJS

64Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Komal Garg, DJS

64Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

81Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Arushi Parwal, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Umang Joshi, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS



Date : 29/10/2025

Vs.

11706/24

SHRIRAM FINANCE LTD MANOJ

Vs.

751/25

DINESH SABLANIA GANGA DEVI

Vs.

1886/21

MAYANK PARASHAR SUMAN KISHORE NAUTIYAL

Vs.

765/18

STATE HARI MOHAN

Vs.

213/25

AKSHAY KAPUR PRIYANKA MALHOTRA

Vs.

2/25

DRISHTI SURAJ KUMAR

Vs.

408/25

SHWETA HARISH

Vs.

11988/16

DR SHROFF CHARITY HOSPITAL RANJAN MUDGAL

14

Cause List for Mediation Centre

2509M12276

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2509M12269

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2506M05341

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2508M08828

MATRIMONIAL : MATRIMONIAL OTHERS 2:30:00 PM

2507M07587

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

2509M11888

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

2509M12354

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2507M06721

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 3:00:00 PM

34Page No. :

31Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Dev, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sukriti Jha, DJS

139Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

97Total Days spent :

Total :



Date : 29/10/2025

Vs.

1150/19

TPDDL BUNTY

Vs.

55/23

AMIT LUTHRA KAVITA LUTHRA

Vs.

892/23

STATE BUNTY

Vs.

628/20

TPDDL BUNTY

Vs.

1782/24

MANVI ENTERPRISES P P ENTERPRISES

Vs.

418/24

DHARMESH SHARMA HEMANT EKAM SHARMA

Vs.

90/2022

NAINI FINACAP LTD DALIP KUMAR

Vs.

886/24

JYOTI NAMRATA

741/22

Cause List for Mediation Centre

Ms. Anju Dixit, AdvocateMediator :

2509M12959

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2508M10435

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 AM

2509M13046

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2509M13047

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2510M13477

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2510M13482

PARTITION : SUIT FOR PARTITION 12:00:00 AM

2508M09854

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2508M08853

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2508M10517

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pawan Kr. Jain, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vineet Kumar, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS



Date : 29/10/2025

Vs.NIRMALA GUPTA PRAKASH CHAND

Vs.

609894/16

ASHOK KUMAR SANDHYA

Vs.

828/20

VIKRAM SINGH PRATIBHA SHEKHAWAT @ PINKI

Vs.

310/17

ARTI OM PARKASH

Vs.

537/23

SHASHI KALA KULDEEP SHARMA

Vs.

433/25

TATA CAPITAL LTD RAM PRAKSAH

Vs.

692/23

MEETA AGGARWAL AYUSH AGGARWAL

Vs.

2225/24

GUNJAN KUMAR BABITA

Vs.

504/24

SAMWID SURFACES PAWAN LAHOTI

7863/18

Cause List for Mediation Centre

2509M11879

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2507M06085

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2508M08833

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2508M11424

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2508M10452

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2508M08834

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2507M06463

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2507M06501

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2508M09154

34Page No. :

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Helly Fur Kaur, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

99Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

99Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Pranjal Gangwar, DJS



Date : 29/10/2025

Vs.CAPITAL FIRST LTD RAMAN PAHWA

Vs.

1867/22

BEST AGENCIES SWASTIK CONSTRUCTION COMP

Vs.

06/25

PINKI GUPTA HIMANSHU GUPA

Vs.

454/25

UTTAM JANA SUSHIL KUMAR

Vs.

367/2023

SHABNAM ABDUL TALIB KHAN

Vs.

335/25

STATE CHANDER SHEKHAR

Vs.

336/25

LAXMI SAJAN

Vs.

1592/24

VIJAY ADVANI SWATI ADVANI

Vs.

161/25

SHANTI SWARUP SETHI MAYA DEVI

Cause List for Mediation Centre

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2508M09871

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2509M11894

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2508M08901

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2508M09868

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2510M13472

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2510M13469

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2508M09833

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2509M12334

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:30:00 PM

34Page No. :

Hearing Time :Case Type :

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kautuk, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vidya Prakash, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

48Total Days spent :

Total :



Date : 29/10/2025

26

Vs.

2282/17

JAGDISH KUMAR VINOD KUMAR DHAWAN

1

Vs.

475/24

BSES RPL SWATI

Vs.

47/25

AXIS BANK LTD INDERJEET SINGH

Vs.

480/25

DEEPAK MANISHA

Vs.

190/25

NABILA MOHD IRFAN

Vs.

1009/24

RAJBALA DEVENDER SINGH & ORS

Vs.

448/25

M/S BINDAL MARKETING CO RAJ PAL VERMA

23/21

Cause List for Mediation Centre

Ms. Anshu Aggarwal, AdvocateMediator :

Ms. Babita Chaudhary, AdvocateMediator :

2510M13356

PARTITION : SUIT FOR PARTITION 2:30:00 PM

2510M13315

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 AM

2509M12965

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 AM

2508M10048

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 AM

2509M12658

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 AM

2507M06526

MACT : MOTOR ACCIDENT CLAIM ACT CASES 11:30:00 AM

2510M13695

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2509M11891

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

19Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Chaudhary, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Gupta, DHJS

98Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Pawan Kr. Jain, DHJS



Date : 29/10/2025

Vs.NIRMALA DEVI RAJ KUMAR

Vs.

912/22

JASBIR SINGH SAHIBA

Vs.

874/23

DEEPAK NEHA

Vs.

4367/24

M/S  MITTAL FINSEC PVT LTD MADHU MISHRA

Vs.

577/25

SHILPA KHANNA VIPUL SACHDEVA

Vs.

220/19

RAMESHWARI DEVI BHAGWATI PRASAD

Vs.

733/24

PREETI NAVNEET KUNDARIA

13

Vs.

379/23

HEENA GUPTA MOHINI DEVI

1

Cause List for Mediation Centre

Ms. Beena Sharma, AdvocateMediator :

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2508M11410

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2508M09863

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL 2:00:00 PM

2510M13300

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2510M13304

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2508M09153

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 3:00:00 PM

2509M12674

MATRIMONIAL : DOMESTIC VIOLENCE 11:30:00 PM

2509M12126

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:00:00 AM

34Page No. :

Hearing Time :Case Type :

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Upasana Satija, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vidya Prakash, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rahul Verma, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

41Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pawan Kr. Jain, DHJS

50Total Days spent :

Total :



Date : 29/10/2025

Vs.

529/24

CHETNA CHAWLA GAGAN CHANDANI

Vs.

298/2025

BALJEET KAUR JASVINDER SINGH

2

Vs.

910/23

BSES RPL ROHIT

Vs.

710/24

BSES RPL BEENA SINGH

Vs.

807/2024

RAKESH NIRDOSH

3

Vs.

597/25

CHANDER BHAN GUPTA SHIV KHANNA

Vs.

330/23

BEENA DEVI JITENDER KUMAR SINGH

Cause List for Mediation Centre

Ms. Geeta Vohra, AdvocateMediator :

Ms. Illa Rawat, DHJSMediator :

Ms. Madhu Kalia, AdvocateMediator :

2509M12792

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2508M08432

MATRIMONIAL : DOMESTIC VIOLENCE 11:30:00 PM

2510M13522

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2510M13523

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2508M09728

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2510M13757

OTHER CIVIL SUIT : OTHER CIVIL SUIT 10:30:00 AM

2508M11432

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:00:00 AM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

36Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

85Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

15Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

15Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mukesh Kumar Gupta, DHJS

77Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pawan Kr. Jain, DHJS

62Total Days spent :



Date : 29/10/2025

Vs.

1023/19

MOHIT RASTOGI TATA ELEXI LTD

Vs.

11711/24

SHIRRAM FINANCE LTD SUDHIR KUMAR

Vs.

1640/24

MANISH GUPTA RITU GUPTA

Vs.

591/24

GIRISH KUMAR SUSHILA JHA

Vs.

4714/24

M/S NAINI FINCAP LTD SANTOSH DEVI

Vs.

182/25

VISHU @ SAURABH HAREE SINGH & ORS

Vs.

471/19

OZELL COONER PAINTS ABHISHEK

Vs.

93/25

STATE BANK OF INDIA SUNIL KUMAR

Vs.

186/25

BABITA HAREE SINGH SAINI & ORS

Cause List for Mediation Centre

2509M11874

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2509M12274

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2509M11893

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2510M13694

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2509M12290

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2510M13485

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2509M13166

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2509M13260

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2510M13484

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Khurmi, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

31Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

31Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

20Total Days spent :



Date : 29/10/2025

Vs.

184/25

SUNITA HAREE SINGH & ORS

Vs.

185/25

PINKI DEVI HAREE SINGH & ORS

Vs.

183/25

MAYA HARE SINGH SAINI

Vs.

866/22

POONAM RAJAT GUPTA

Vs.

261/25

DALJEET KAUR GURJEET SINGH

Vs.

319/18

SATYENDRA PRASAD M/S LIFE STYLE PROJECT

Vs.

397/21

PRIYANSH SAHRMA NKS SUPER SPECIALTY

Vs.

12289/24

THE SUVIDHA CO OP URBAN T/C SOCIETY LTD MITHLESH TANWAR

Vs.

1775/24

M/S SWITCHGEAR INDIA LLP M/S RISHI TRADERS

Cause List for Mediation Centre

2510M13486

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2510M13487

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2510M13329

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2510M13305

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2509M12333

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2508M11548

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

2508M11431

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

2510M13483

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2510M13754

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinay Singhal, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS



Date : 29/10/2025

Vs.

10189/16

SK GUPTA SOHAN SINGH

Vs.

522/25

COSMOS GOLDEN HEIGHT COSMOS INFRA ENGINEERING

22

Vs.

557/20

VRINDA DUTTA DEEP SHAH

1

Vs.

389/24

RANJEET PAL SINGH DAJINDER SINGH

Vs.

162/24

JITENDER SALUJA M/S BENNETT COLEMAN

Vs.

1980/23

M/S VINTAGE CREDIT & LEASING PVT LTD PRIYESH GUPTA

Vs.

286/23

RINKI CHANDWANI RAVI CHANDWANI

Cause List for Mediation Centre

Ms. Preeti Khattar, AdvocateMediator :

Ms. Priyanka Kasana, AdvocateMediator :

2508M08895

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 3:00:00 PM

2508M10866

OTHER CIVIL SUIT : OTHER CIVIL SUIT 3:00:00 PM

2507M06509

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2507M06084

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 AM

2508M09830

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 AM

2510M13473

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2508M10047

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:30:00 AM

34Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivali Sharma, DHJS

67Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

99Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

76Total Days spent :



Date : 29/10/2025

Vs.

518/22

SHIVANI AMIT

Vs.

656/22

DAVINDER SINGH  BHUPINDER KAUR

Vs.

850/25

SITA RAM SUREKHA HUF RAJESH PAUL SHARMA

Vs.

355/24

R LPROMOTERS PVT LTD JAGDISH PARSHAD & SONS

Vs.

879/25

SITA RAM SUREKHA HUF ASHOK GUPTA

Vs.

10694/25

TATA CAPITAL LTD RAJESH KUMAR

Vs.

177/22

VINEET SHARMA HEMA SHARMA

Vs.

3149/24

SHRIRAM CITY UNION FINANCE ARMAN KRIYANA STORE

Vs.

123/2025

BHAVANI GANESH

Cause List for Mediation Centre

2510M13313

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

2508M10714

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:30:00 PM

2510M13677

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2507M07559

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:30:00 PM

2510M13674

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2507M07532

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2508M10496

MATRIMONIAL : PETITION FOR DIVORCE 1:00:00 PM

2508M09816

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2508M09850

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Helly Fur Kaur, DJS

76Total Days spent :



Date : 29/10/2025

Vs.

1148/25

BANK OF BARODA SUKHPAL

Vs.

5159/24

ARIHANT ELECTRICALS SAYA HOMES PVT LTD

Vs.

3078/22

M/S AROSON PLASITCS PVT LTD SHREEJEE ELECTRONICS & ELECTRICALS

Vs.

9628/19

SHRIRAM CITY UNION FINANCE LTD GURJIT SINGH

Vs.

1551/23

INDER DEEPAK & ORS

Vs.

11/23

PRIYANKA MALHOTRA AKSHAY KAPUR & ORS

Vs.

505/24

SURAJIT DAS MUNMUN DASS

Vs.

656/25

MOHIT BAKSHI MUNISH CHANDRA

Vs.

515/25

JITENDER KOHLI M/S NKS MEDICOS

Cause List for Mediation Centre

2508M10460

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2509M13048

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13492

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13494

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2507M07837

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2507M07507

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

2509M12916

MATRIMONIAL : PETITION FOR DIVORCE 3:30:00 PM

2507M06641

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:00:00 PM

2509M12918

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Richa Sharma, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Arushi Parwal, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deshna Golichha, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Saroha, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kautuk, DJS

97Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar, DHJS



Date : 29/10/2025

Vs.

239/25

DMI HOUSING FINANCE PVT LTD RAHUL KUMAR RAWAT & ORS

23

Vs.

271/22

STATE MOHD NEMTULLAH

Vs.

165/23

ARTI RAHUL GUTPA & ORS

Vs.

1220/21

NIRMALA DEVI RAJ KUMAR

Vs.

162/24

RAMESH SHASHI

4

Vs.

245/22

M/S TIPTOP FOOD TECH INDIA BHUPURVA ARDHSAINIK KALYAN CANTEEN

Vs.

11705/24

SHIRRAM FINANCE LTD KUMAR MANJEET

Cause List for Mediation Centre

Ms. Rajani Chauhan, AdvocateMediator :

Ms. Sarita Aggarwal, AdvocateMediator :

2510M13327

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:00:00 PM

2509M12460

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 AM

2507M06011

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2509M11906

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2508M09836

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 PM

2509M12667

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2509M12275

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

34Page No. :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

43Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

106Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pawan Kr. Jain, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Charan Salwan, DJS

76Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Abhay Choudhary, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

48Total Days spent :



Date : 29/10/2025

Vs.

8257/24

SHIRRAM FINANCE LTD ANIL KUMAR

Vs.

445/20

YOGESH NATH SUKHVINDER SINGH

Vs.

113/25

GANGA SUMIT KUMAR

Vs.

667/24

ANJALI AMIT @ AMIT CHAUDHARY & ORS

Vs.

16/25

PRITHPAL SINGH ANAND PRAKASH

7

Vs.

1289/25

SHANKAR DASS FALWARIA PRADEEP KUMAR

Vs.

135/19

MAHIMA DHEERAJ SACHDEVA

Vs.

21/20

STATE DHEERAJ SACHDEVA

Cause List for Mediation Centre

Ms. Vineeta Goyal, DHJSMediator :

2509M12585

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2510M13693

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2508M10420

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2507M05713

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2510M13323

CRIMINAL OTHERS : CRIMINAL OTHERS 3:00:00 PM

2510M13691

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 AM

2509M12257

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2509M12258

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Arushi Parwal, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

111Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bhupinder Singh, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kautuk, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Helly Fur Kaur, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Helly Fur Kaur, DJS

48Total Days spent :



Date : 29/10/2025

Vs.

285/24

NIDHI RAWAT RAJINDER SINGH RAWAT

Vs.

736/21

NIDHI RAWAT RAJINDER SINGH RAWAT

Vs.

227/25

PRASHANT BHARAT MANJANI GAUTAM

Vs.

1718/24

KAMLESH SHARMA YASH SHARMA

Vs.

21/25

YASH SHARMA KAMLESH SHARMA

8

Vs.

362/25

BSES YPL SABANA

Vs.

324/25

SUNITA AMIT KUMAR

Vs.

4393/23

QUICKCOM SOLUTIONS PVT LTD M/S KTJ LOGISTICS SERVICES

Cause List for Mediation Centre

Not Assigned, NILMediator :

2510M13322

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2510M13345

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2508M08804

MATRIMONIAL : PETITION FOR DIVORCE 3:00:00 PM

2509M12964

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 3:00:00 PM

2509M12963

OTHER CIVIL SUIT : OTHER CIVIL SUIT 3:00:00 PM

2510M13866

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2510M13955

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 AM

2510M13950

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Chaudhary, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Chaudhary, DJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

-1Total Days spent :



Date : 29/10/2025

Vs.

24/23

AMRITA ACHARYA TAVISH ARORA

Vs.

1299/25

HDFC BANK LTD RAJENDER KUMAR

Vs.

523063/16

BANSAL CREDITS LTD SHRAVAN RAM

Vs.

191/25

OM LOGISTICS LTD PROTO D INDUSTRIES PVT LTD

Vs.

704/18

TPDDL RAJJO

Vs.

1109/23

BSES YPL AAMIR

Vs.

577/25

SHILPA KHANNA VIPUL SACHDEVA

Vs.

2734/24

AJAY MANDAL SONI MANDAL

Vs.

201/25

VINTAGE CREDIT & LEASING PVT LTD SHIWANI KAUL & ANR

Cause List for Mediation Centre

2510M13972

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2510M13966

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2510M13973

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2510M13968

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 AM

2510M13960

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 AM

2510M13961

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 AM

2510M13964

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 10:00:00 AM

2510M13958

MATRIMONIAL : PETITION FOR DIVORCE 11:00:00 AM

2510M13965

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vidya Prakash, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghubir Singh, DHJS

-1Total Days spent :



Date : 29/10/2025

Vs.

115/25

M/S ALTECH EQUIPMENTS PVT LTD M/S KAMAR INFRASTRUCTURE PVTLTD

Vs.

4391/23

MUKESH NAVEEN KUMAR SINGH

Vs.

378/21

PRATEEK SETH & ANR ABHISHEK ARORA

Vs.

117/22

STATE ASHOK KUMAR

Vs.

08/25

HIMANSHI BITA DEVI

Vs.

2282/24

SUDHIR AGGARWAL SUMAN

Vs.

604/23

RAJINDER KUMAR BANGIA VIBHU BHANDARI

Vs.

15/2025

SURAJ SURI SHIKHA KHANNA

Vs.

509637/16

M/S BANSAL CREDITS LTD JAVED

Cause List for Mediation Centre

2510M13967

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2510M13956

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13959

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2510M13970

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2510M13962

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2510M13963

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2510M13952

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2510M13975

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2510M13954

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Himanshi Tyagi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Umesh Kumar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS



Date : 29/10/2025

Vs.

171/25

HIMANSHI NITIN

Vs.

10255/24

RAMESH CHAND RONIT BHASIN

Vs.

17297/18

INDUSIND BANK LTD SAMSU MOHD

Vs.

956/24

M/S AROSON PLASTICS PVT LTD M/S A K ELECTRICALS

Vs.

7299/21

THE BHARAT CO OPERATIVE T/C SOCIETY LTD PURSHOTTAM GAUTAM

Vs.

2192/23

M/S BANSAL CREDITS LTD SARFARAJ

Vs.

7302/21

THE BHARAT CO OPERATIVE T/C SOCIETY LTD SWATANTRA GAUTAM

Vs.

2019/24

GUNJAN JAIN NITIN JAIN & ORS

5174/24

Cause List for Mediation Centre

2510M13953

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2510M13971

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13951

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13949

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13948

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13947

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13946

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13945

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2510M13974

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

34Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mayank Aggarwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mayank Aggarwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Arushi Parwal, DJS



Date : 29/10/2025

Vs.M/S DPL GLOBAL LINKS M/S SANDEEP FOOTWEAR

Vs.

537855/16

MOHD SULAIMAN JATINDER KUMAR DHABAI

31

Vs.

10773/24

OSWAL CROP PROTECTION PVT LTD SOORAMPALLI DEVANAND

Vs.

1169/25

LAKSHIKANT SHARMA HARISH

Vs.

12/25

MUTHOOT FINCORP LALITA

Vs.

773/23

UMESH PRASAD SAHARA INDUS CREDIT COOP SOCIETY

Vs.

48/2024

STATE ARUN KUMAR

Vs.

163/25

UNION BANK OF INDIA SUSHIL SINGH CHAUDHARY

334/24

Cause List for Mediation Centre

Sh. Baljeet Kumar, AdvocateMediator :

2510M13969

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2510M13675

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2508M09875

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 1:00:00 AM

2508M10413

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 1:00:00 AM

2508M10401

RECOVERY : SUIT FOR RECOVERY OF MONEY 1:00:00 AM

2508M08818

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 AM

2507M06100

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2508M08897

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

34Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anugya Chauhan, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ajay Gupta, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dharmender Singh, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vikas Madaan, DJS



Date : 29/10/2025

Vs.RANJANA CHAUDHARY RAJ KUMAR

Vs.

7290/23

SAMINA TABASSUM SAEED KHAN

Vs.

335/25

MOHD SAEED RAKESH KUMAR SHARMA

Vs.

524/20

ANU PRDOCUTS LTD SHIV KANT

Vs.

843/22

M/S NAINI FINCAP LTD MAMTA

Vs.

769/21

MUKUND RAJ MONGA RAJIV GOEL

Vs.

13785/16

SHASHI BALA ADARSH MIGLANI

Vs.

215/21

RAHISA MOHD SASEEM ANSARI

Vs.

290/2021

DHARAM PRAKASH PADMA

8058/18

Cause List for Mediation Centre

2509M12923

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2510M13310

OTHER CIVIL SUIT : OTHER CIVIL SUIT 1:00:00 PM

2510M13324

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2507M06860

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2508M09595

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 1:00:00 PM

2510M13340

RECOVERY : SUIT FOR RECOVERY OF MONEY 1:00:00 PM

2507M07888

OTHER CIVIL SUIT : OTHER CIVIL SUIT 1:00:00 PM

2508M09812

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2509M12926

34Page No. :

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

97Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Chaudhary, DJS

81Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Urvi Gupta, DJS



Date : 29/10/2025

Vs.POOJA FINLEASE LTD ISHWAR KUMAR

Vs.

8789/21

NAMO TRADING COMPANY DEEPAK CHABRA

Vs.

2445/24

SHRIRAM CITY UNION FINANCE LTD NILANJANA ENTERPRISES

18

Vs.

854/2021

BEENA @ SANGEETA PANKAJ NAUTIYAL

Vs.

3572/20

M/S RBG LEASING & CREDIT LTD ROSHINI

Vs.

845/23

STATE BABLOO

Vs.

254/17

STATE HARISH CHANDRA

Vs.

179/22

TARUN RAJESH KUMAR

292/21

Cause List for Mediation Centre

Sh. Dharamvir Gupta, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2509M12659

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13489

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2508M08486

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2509M12584

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2510M13341

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 AM

2510M13758

CRIMINAL OTHERS : CRIMINAL OTHERS 1:00:00 PM

2510M13681

MACT : MOTOR ACCIDENT CLAIM ACT CASES 1:00:00 PM

2510M13680

34Page No. :

Hearing Time :Case Type :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shubhamjot Kaur, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

84Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neetu Sharma, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shipra Dhankar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Gunjan Gupta, DHJS



Date : 29/10/2025

Vs.PURAN KUMAR RAJESH KUMAR

Vs.

453/25

SHABAZ AHMAD TPDDL

Vs.

502/24

GINNI GULATI MADHUR BATRA

Vs.

1145/21

RANJIT SINGH SUREINDER KAUR & ORS

Vs.

1251/24

TANMAY BHATIA M/S SUPER CAR HUB

Vs.

4169/24

OM LOGISTICS ALA MODE TECHNOLOGIES

Vs.

204/25

SHWETA GUPTA ANKUR MITTAL

12

Vs.

255/25

LEVIS STARUSS & CO SHANKAR PRASAD

2908/23

Cause List for Mediation Centre

Sh. Durga Pd., AdvocateMediator :

MACT : MOTOR ACCIDENT CLAIM ACT CASES 1:00:00 PM

2508M10431

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2508M10504

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2510M13331

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2510M13474

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2509M12341

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2509M12285

CRIMINAL OTHERS : CRIMINAL OTHERS 3:30:00 PM

2508M08289

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2509M12551

34Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Chaudhary, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vidya Prakash, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Priya Mahendra, DHJS

48Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

85Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Abhay Choudhary, DJS



Date : 29/10/2025

Vs.M/S SWH INDIA PVT LTD AARTI

2

Vs.

466/25

SUBHANA PARVEEN RIYAZ

1

Vs.

653/25

DILEEP SHARMA RAVINDER SHARMA

Vs.

10/23

BHIMSAIN MEHTA PARVEEN BALA

Vs.

6/20

LALIT KUMAR RANVEER SINGH KAUSHIK

Vs.

3596/20

STATE KAPIL DEV

Vs.

23385/20

STATE MANISH

895/17

Cause List for Mediation Centre

Sh. Harsh Gupta, AdvocateMediator :

Sh. J.L. Singla, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2510M13792

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 AM

2509M12672

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2509M13054

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

2510M13497

PARTITION : SUIT FOR PARTITION 12:30:00 AM

2509M12934

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2509M12905

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2510M13687

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

34Page No. :

Hearing Time :Case Type :

43Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

10Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar Sharma, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS



Date : 29/10/2025

Vs.SUNIL KUMAR SONIYAL HARIT

Vs.

4390/24

TPDDL RAJ KISHAN BHAGAT

Vs.

394/23

SAROJ CHOPRA RAKESH CHOPRA

Vs.

1117/25

MEHAD AMANI AKIF AMANI

9

Vs.

8237/23

SHRIRAM FINANCE LTD WELSTRONG

Vs.

4438/24

AMARJEET SINGH M/S VIPUL LTD

Vs.

4463/24

PARAMJEET SINGH M/S VIPUL LTD

Vs.

69/24

RAM CHANDER DHARAM PAL

119/21

Cause List for Mediation Centre

Sh. Naveen Grover, AdvocateMediator :

2510M13495

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2510M13944

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2509M12287

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 PM

2509M12711

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2509M12280

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 AM

2509M12279

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 AM

2508M08794

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2510M13312

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

34Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anshul Singhal, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

48Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

40Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Laka, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS



Date : 29/10/2025

Vs.RUBY MOHD AFSHAN

Vs.

4389/24

TPDDL KRISHNA SAUNDAPPA RAJAN

Vs.

4391/24

TPDDL KRISHNA SAUNDAPPA RAJAN

Vs.

608977/16

KARTAR SINGH SATPAL SINGH

Vs.

290/2019

MEENAKSHI AKSHAY PIHAL

Vs.

1276/2025

AKSHAY PIHAL MEENAKSHI

Vs.

27/2025

AKSHAY PIHAL MEENAKSHI

Vs.

1275/22

P & S BANK BABU ANSARI

Vs.

582/25

STATE BANK OF INDIA SUNITA

877/22

Cause List for Mediation Centre

2510M13499

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2510M13498

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2509M12000

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2508M10406

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2508M10408

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2508M10502

CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS 2:00:00 PM

2508M10720

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2507M07569

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2510M13309

34Page No. :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aditi Chaudhary, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mayank Aggarwal, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Khatri, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Deshna Golichha, DJS



Date : 29/10/2025

Vs.BRAHAM YADAV VIJAY MALIK

Vs.

885/22

RAJAN DUTTA M/S INSPIRATION PUBLICATION INDIA

Vs.

13528/24

M/S CHOLAMANDALAM INVESTMENT & FINANCE LTD ANIL KUMAR

Vs.

8671/19

SPEEDEX OVERSEAS PVT LTD M/S ANI ENTERPRISES

Vs.

1000/19

THE MANAGING COMMITTEE MADARSA ISLAMIA TANVEER AHMED

Vs.

999/19

THE MANAGING COMMITTEE MADARSA ISLAMIA ISHTIAQ ALI

Vs.

240/24

GAURAV CHHIBBER SAMRAT VIRMANI

Vs.

7603/21

M/S SANDEEP CREATIONS & FASHION PVT LTD RAJESH KATHPAL

Vs.

831/20

STATE RAMJANAM SINGH

Cause List for Mediation Centre

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13319

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2510M13676

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13468

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2508M08719

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2508M08718

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2509M12596

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2509M12267

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2509M13060

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

34Page No. :

Hearing Time :Case Type :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rahul Verma, DJS

85Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rahul Verma, DJS

85Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kautuk, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mayank Aggarwal, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Shankar, DJS

34Total Days spent :



Date : 29/10/2025

Vs.

2605/22

M/S UTSAV VIKAS GUPTA

23

Vs.

373/24

JYOTI SANJAY

Vs.

1176/25

SIDDHARTH AGGARWAL RAJAN HANDA

Vs.

685/25

M/S PADAMSHREE INC RAJAN HANDA

Vs.

1175/25

VIJAY AGGARWAL RAJAN HANDA

Vs.

85/20

AMARINDER KAUR PRADEEP SINGH

Vs.

387/19

STATE MANOJ KUMAR

Vs.

29591/19

STATE SHYAM

Cause List for Mediation Centre

Sh. Purender Lakra, AdvocateMediator :

2509M12917

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2509M13063

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2509M13066

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:15:00 AM

2509M12947

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:15:00 AM

2509M13065

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:15:00 AM

2509M12271

MATRIMONIAL : DOMESTIC VIOLENCE 10:30:00 AM

2509M12902

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 AM

2509M12927

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 AM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Aakash Sharma, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Satish Kumar, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Aakash Sharma, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :



Date : 29/10/2025

Vs.

178/21

STATE DANISH

Vs.

70/24

SHIKHA RANA SUBHASH RANA

Vs.

74/22

SHIKHA RANA SUBHASH RANA

Vs.

270/2022

SAROJ DEVI PREM SINGH

Vs.

75/23

GURCHARAN SINGH NANDINI DOGRA

Vs.

5857/24

CANARA BANK PAWAN NAGPAL

Vs.

40548/19

STATE DEEPAK & ORS

14

Vs.

221/22

STATE LAKHAN

Cause List for Mediation Centre

Sh. Randeep Pundir, AdvocateMediator :

2509M12932

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 AM

2510M13679

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:15:00 AM

2510M13678

MATRIMONIAL : MATRIMONIAL OTHERS 11:15:00 AM

2508M08894

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2509M12353

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 PM

2508M11399

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:30:00 PM

2509M11863

CRIMINAL OTHERS : CRIMINAL OTHERS 11:30:00 PM

2509M12901

CRIMINAL OTHERS : CRIMINAL OTHERS 11:30:00 AM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Aakash Sharma, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghubir Singh, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tushar Gupta, DJS

55Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :



Date : 29/10/2025

Vs.

28399/12

STATE MOHD SHAHID

Vs.

138/20

STATE BABLOO

Vs.

5232/24

M/S SAHIL JEWELLERS M/S AKALSH JEWELLERS

Vs.

744/24

POONAM SACHDEVA KULDEEP SHARMA

Vs.

3504/18

SINGH FINELEASE LTD SUSHIL SINGH

Vs.

14048/18

SINGH FINELEASE LTD RASHMI RANJANA

Vs.

5041/18

SINGH FINELEASE LTD RASHMI RANJANA

Vs.

5044/18

SINGH FINELEASE LTD SUSHIL SINGH

Vs.

614/22

STATE NAVEEN KUMAR

Cause List for Mediation Centre

2509M12936

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2509M12931

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2510M13334

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2509M12600

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2510M13764

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2510M13765

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2510M13767

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2510M13766

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2509M13045

CRIMINAL OTHERS : CRIMINAL OTHERS 3:30:00 PM

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar Sharma, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Swati Malik, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Swati Malik, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Swati Malik, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Swati Malik, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tushar Gupta, DJS

34Total Days spent :



Date : 29/10/2025

10

Vs.

473/25

TROPICAL TRANSPORT SYSTEM SUNDEEP TRAVELS AND CARGO

Vs.

230/22

USHA RANI NEHA GUMBER

2

Vs.

406/24

SHABNAM SUNDER LAL

Vs.

13250/21

STATE MUSTAFA

Vs.

1981/23

SEEMA MOHD SAYEED

Vs.

027816/19

STATE MOHD SOHAIL

Vs.

494/23

PAVAN DEWAN RAJ KUMAR KAPOOR & ORS

889/24

Cause List for Mediation Centre

Sh. S.S. Rathi, DHJSMediator :

Sh. Tarun K Rattan, AdvocateMediator :

2509M12521

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2508M09336

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2509M12003

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 AM

2509M12930

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 AM

2509M12952

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2509M12900

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2507M05709

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:30:00 PM

2507M07568

34Page No. :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rahul Verma, DJS

42Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Nabeela Wali, DHJS

84Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Arjinder Kaur, DJS

111Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Dharmender Singh, DHJS



Date : 29/10/2025

Vs.POONAM SETHI MEENA MIGLANI & ORS

Vs.

14757/18

INDUSIND BANK LTD NITIN CHAUDHARY

Vs.

115/25

PAYAL ANAND YOGESH ANAND

Vs.

800/24

SHEETAL HANDA AMIT ARORA

Vs.

285/25

BEENA RAJ SINGH DAVID RAJ SINGH

Vs.

421/24

PREETI ROHIT

Vs.

404/25

CHARU LUCKY MARWA

Vs.

383/24

BHANUPREET MAKKAR AMARPREET SINGH SETHI

13

29713/16

Cause List for Mediation Centre

Sh. Vinod Kumar Meena, DHJSMediator :

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2510M13481

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2510M13479

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2509M12656

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:00:00 PM

2508M10433

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2508M09809

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2509M12579

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2508M10838

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:00:00 PM

2510M13343

34Page No. :

Hearing Time :Case Type :

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Helly Fur Kaur, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ashutosh Kumar, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

69Total Days spent :

Total :

Case No.: Case Id: Referring Judge : Sh. Vikas Madaan, DJS



Date : 29/10/2025

Vs.ANIL KUMAR PUNJ H S SRIVASTAVA

Vs.

7647/16

ANIL KUMAR PUNJ H S SRIVASTAVA

Vs.

106/24

VARSHA JUTHERI RAMESH JUTHERI

Vs.

464/22

VARSHA JUTHERI RAMESH JUTHERI

Vs.

470/17

RAVINDER MALHOTRA RAJENDER MALHOTRA

Vs.

360/24

ZEBA AZHAR

Vs.

1922/24

SHARAD KUMAR HEENA

Vs.

616690/16

YOGESH BASSI MANMOHAN KUMAR BASSI

Vs.

15619/16

PARVEEN KUMAR GUPTA MANISH KUMAR

Cause List for Mediation Centre

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:30:00 AM

2510M13344

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:30:00 AM

2509M11887

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2509M11889

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

2510M13314

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2508M11402

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2508M11420

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2510M13673

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2510M13698

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

34Page No. :

Hearing Time :Case Type :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vikas Madaan, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pawan Kr. Jain, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

13Total Days spent :



Date : 29/10/2025

Vs.

19136/16

PRAMOD KUMAR RUCHI CHANDRA

Vs.

96161/16

KUSUM  BUDLOO

11

Cause List for Mediation Centre

2510M13697

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2509M12284

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

34Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bharat Aggarwal, DJS

48Total Days spent :

Total :


